\ 2341 TEM NO. 35 COURT NO. 6 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)...... /2010
CC 17686- 17687/ 2010

(From the judgenent and order dated 30/07/2010 in O S. No. 38 of 2010
and CM No. 691/2010 of The H GH COURT OF DELHI AT N. DELH)

RAKESH BALA ANEJA & ORS. Petitioner(s)
VERSUS
J. S. SOOD & ANR Respondent (s)

Wth I.A 1-2 (c/delay in filing SLP and permi ssion to place addl.
docunents on record and PERM SSI ON TO FI LE LENGTHY LI ST OF DATES and
of fice report)

Date: 07/03/2011 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE MARKANDEY KATJU
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA

For Petitioner(s) Jayant Bhushan, Sr. Adv.

M.
Ms. Charu Mat hur, Adv.

For Respondent (s) Gl shan Rai Bajaj, Adv.

M.
M. Vikas Mehta, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER

In view of the letter circul ated, adjourned by two
weeks during which tine additional documents nmay be fil ed.

( Raj esh Dham) ( I'ndu Satija)
Court Master Court Master



